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MINISTRY OF AGRICULTURE AND FARMERS WELFARE

(Department of Agriculture and Farmers Welfare)

NOTIFICATION

New Delhi, the 25th February, 2026

S.0. 1018(E).— In pursuance of sub-clause (c) of clause 22 of the Fertiliser (Inorganic, Organic or Mixed)

(Control) Order, 1985, the Central Government hereby authorises the following manufacturers of Fermented Organic

Manure and Liquid Fermented Organic Manure specified in column (2) of the table below to sell their product in bulk

directly to farmers for a period of three years from the date of publication of this order in the Official Gazette, namely:-
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S.No. projecNt;ll\I/IllznoufftalZiurers Complete address of the plant
0y 2 (&)

Prayagraj RNG Pvt Ltd

[Naini Road, Jahangirabad, Prayagraj, Uttar Pradesh- 211008.

Pattabirama

2 [Kakadiya Green Energy Pvt Ltd [Village- Ranparda, Taluk-Palitana District- Bhavnagar, Gujarat-365490.
3 AnandMangal Infradevelopers Pvt [Khasra No. 385/2, 386,387/2, Village- Jeettpur, Sakoti Tehsil, Sardana,
Ltd District Meerut, Uttar Pradesh- 250223.
4 |Shree Jee Bioener Chak no 228,254, Village- Jaswawala, Dhanauri Road, Bahadrabad,
gy Haridwar, Uttrakhand- 249407.
5 Reliance Industries Ltd, Indore Khasra no 354,355 and 360, 1, village- dakachya, Taluka sanwer,
CBG Plant Mangalya, Indore- 453771, Madhya Pradesh.
6 Reliance Industries Ltd, Village- Aadampur Chhawani,GP —Aadampur Chhawani Block-Phanda,
Bhopal CBG Plant District Bhopal- 462002, Madhya Pradesh.
. . . Village- Kashung, GP-Uranhali (Nasibabad), Block-Govardhan, District-
7 |Adani Total Energies Biomass Ltd Mathura- 281405, Uttat Pradesh.
8 iftl(li\IP Distilleries and Sugars Pvt Sy no. 42,43,53, Shiggaon taluk, Haveri, Karnataka-581193
Enlighten Biofuels and Bio . . .
9 Fertilizers Pvt Ltd (Nangli Diary colony, Najafgarh zone, Delhi- 110043.
10 Carbon Masters India Pvt Ltd. MSR road, Mattikere, Bengaluru urban, Karnataka - 560054,
Armane
11 Carboq Masters India Pvt Ltd. Kalidasa road, Bengaluru urban, Karnataka- 560009.
Gandhinagara
12 Carbon Masters India Pvt Ltd. Domlur flyover 1st stage, Bengaluru urban, Karnataka- 560071.
Domlur
13 Carbon Masters India Pvt Ltd. Jaya Nagar 1st block, Bengaluru urban, Karnataka- 560041.

[F. No. 1-17/2023 Fert Law]
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